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regions. The full requirements of these regions 
could not be met due to shortage of wagons 
and non-availability of steamers. In addition 
power and coal shortages have also affected the 
production ar.d despatch schedules.

The closing stocks of clinker and cement 
with all the factories at the end of May, 1971 
amounted to 1.32 million tonnes. Considering 
that the total monthly installed capac ity of the 
industry is 1.4 million tonnes, the st*»cks with 
the factories cannot be consideied very high. 
During the current year the total production of 
cement is expected at 15.6 million tonnes, while 
the demand is likely to be of the order of 16.6 
million tonnes including 0.3 million tonnes lor 
export. Additional caparii ics for production of 
cement have been sanctioned.

Joint Sector Industrie*

*957. SHRI S. R. DAMANl : Will the 
Minister of INDUSTRIAL DEVET.OPMENT 
be pleased to state :

(a) the progress made on the schcme of 
joint sector industi ics where participation of 
Government in conjunction with private entre­
preneurs was env isaged ;

(b) what are the industi ie.s in which Govern­
ment are prepared to associate with the pi ivatc 
sector and what arc the conditions ; and

(<) if no progress has been made the leasons 
therefor ?

THE MINISTER OF INDUSTRIAL 
DEVEIXDPMENT (SHRI MOINUL HAQJUE 
CHOI DHURY) : (a) to (c). Government
have accepted the concept of the ‘joint sector’. 
This envisages a greater degree of participation 
in management, particularly at policy levels, 
by public financial institutions in the case of 
major projects involving substantial assistance 
from these bodies. These institutions would 
also be able to exercise option for converting 
Joans into equity, either wholly or partly, with­
in a specified period of time. Detailed guide­
lines have been issued by Government regard­
ing the conversion of loan into equity. Certain 
projects havo beer approved <»n the basis that 
these projects will be implemented in the joint 
•netor. Within the sphere allowed for the 
private sector in the Industrial Policy Resolu­

tion, 1956, the joint scctor concept can be 
implemented in any industry.

A large number of letters of intent for a 
variety of industries ranging from sponge iron 
to electronics, synthetic fibres etc. have also 
been issued to the State Industrial Development 
Corporations who tray associate the public at 
large or private entrepreneurs in individual 
projects within the overall limitation that the 
State Industiial Development Corpot a lions will 
hold atleasl 26% of the shares and no one else 
will hold a higher percentage. Joint Sectoi 
projects could also be implemented by associat­
ing investors from the general public in the 
share capital ol new public sccioi piojcrts.

Jal Kundi Project

*958. SllRI N. N. PANDEY : Will the 
Minister of 1RRIGA1 ION AND POWER be 
pleased to state :

(a) whether “Jal Kumh” Project to tame 
River Rapti is pending since long with the 
Ccntial Watci and Powei Ccmmission,

(b) if so, the icasons theicoi;

(o) whether the Government ol Nepal has 
agreed to the proposal; and

(d) if not, the other proposals, ii any, to 
start the work ?

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO) : (a) No, Sir.

(b) Does not a rk ,

(c) The State Government of Uttar Pradesh 
has prepared in 1964 only a preliminary report 
for a Multi-purpose project on the Rapti at 
Jalkundi for irrigation, power and flood con­
trol at an estimated cost of Rs. 65 crores after 
carrying out investigations with the co-opera­
tion of H. M. G, Nepal. However taking into 
account the likely submersion of areas in Nepal 
territory the State Government did not pursue 
the finalisation of the project after detailed 
investigations.

(d) The State Government have recently 
proposed to investigate a storage reservoir only 
for flood moderation.




